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(c) It fit lfaly that there will be some 
shortfall* in supply by foreign suppliers* 
However, Minerals and Metals Trading 
Corporation and Department of Supply have 
been alerted to keep a clow watch on the 
shipment portion which k  aha being reviewed 
frequently in thi» Department.

Government have alio taken a number of 
steps to ensure that thr available quantities 
of fertiliser* are put to the most productive 
use. The steps taken indude (a) take over of 
30% of the domestic production of Ammonium 
Sulphate to be distributed by the Central 
Fertiliser Pool, (b) promulgation of orders 
under the Essential Commodities Act making 
it legally obligatory for the manufacturers to 
supply tbe committed quantities of fertilise** 
to the States and (c) plans by State Govern­
ment* to u r  fertilisers for priority crops in 
the interests of maximiung production.

Stoppage of grant of Loua by NarssnaeKi 
Central Ceoporstive Bank for Irrigation 

purposes

202.*. DR. IAXM1NARAYAN PANDEY: 
\V*ti thr Minister of AGRICULTURE be
plriWtl Li» state :

(.i whether Reserve Bank of India has 
tt«>pp*d \eerauth Central CioopettiUvi: Bank* 
Mandtaur (Madhva Pradesh} from granting 
hum (or irrigation purpose*; and

(bj if sr», thr rravons therefor ?

1HZ MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE {SilRI 
ANNASAHEB V. SHINDE) : (a) and (b). 
f he Neemueh Central Oooperative Bank’s 
programme for financing the sinking of well* 
w a d  studied by an officer of thr Reiervr 
Fiu»fe, The study eevralerl that the Bank** 
mrdiuro-t*rm loans policy for this purpose 
wa* defective in certain important aspects. 
Mthough there were 56,000 existing irrigation 
writs in the Dtfttfot, the bank bad programmed 
to iwance another 1,000 new wdls in 7t-72. 
Hie land development bank itad a separate
^Heme for financing 4,000 new dug well*.
<•frtai* technical studies by the Director of 
tube-weHs w m  amMeml necesiaiy t» ensure 
that a large increase In th« number of wefis 
would not adversely aflfoet the availability of 
water I» the adding wells due to over- 
rxpfoitatitm of ground water resource*. The 

tank* therefore, restrained the 
NVntmwh Central Cooperative Bank from 
»*«iag M b  tans  fcr cawtmcfcki* ofntett* 
fwr the present tUl the defats noticed by tbe

study were removed. However, the Reserve 
Bank released a further limit of Rs, 10 lakhs 
to enable the bank to issue the remaining 
instalments of thr loans in respect of well* 
already financed partially and under construc­
tion so that they could be completed quickly. 
The whole effort is to ensure that the bank 
follow* a rational and scientific policy in 
financing the construction of wells.
Addiction to ifeiaks among Delhi Uni-

versity Stndcat*

2023. SHRI PRABODH CHANDRA: 
Wttl tbe Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether addiction to drinks is increas­
ing amongst the students of Delhi University; 
and

(b) if so, tlw* step# Government have 
taken to prevent this evil ’

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL H \S\V) : (a) The 
Delhi University has intimated that there are 
no report* to show that addiction to drinks is 
increasing among the students of the Uni­
versity.

(b) Does not am<*

Ssttiai wp of Rural Road Commissions

2024. SHRI SHRIRISHAN MODI: 
SHRI P. GANGADEB :

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

whether any decision has been taken 
foi setting up of Rural Road Commissions at 
the Centre and tn the State* ; and

(b) if so, the outlines of the decision 
taken m the matter ?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFURS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
OM MEHTA) i {a) No, Sir.

(b) Does not arise*

MssM4JsifHnl Flgttn* <m Nomtwr Plates
PS VHpid®®

2025. SHRI VEKARIA :
SHRI AMAR NATH CHAWLA t 

Wilt the Minister of SHIPPING AND 
TRANSPORT be pteas** to state s

<s) whether Gowrnmesrt have decided
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to end the multt-lingual figures on the number 
plates of vehicles in different States ; and

(b) If so, the manoer in which the 
change is to be brought about ?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI OM 
MEHTA) ; (a) and (b). The Government 
of India have appointed a Working Group in 
July 1972, to examine the question regarding 
tbe language to be used for the display of 
registration marks on motor vehicles. Farther 
action in the matter ■will be taken after this 
Group’s report ha* been received and exa­
mined.

Admission of Women Patient* la Lady 
Harrfiage Hospital, New Delhi

2026. SHRI NUVAL KJSHORE 
SHARMA : WUl the Minister of HEALTH 
AND FAMILY PL\XN'I\G be pleased to 
state ;

(a) whether the Board of Directors of the 
Lady Hardinge Hospital, New Delhi ha\e 
instructed for admission of all the women 
patients in the Hospital but they have not 
sanctioned an increase in the number of beds 
in the Hospital, if so, whether more than one 
patient are provided one bed ;

(b) whether no attention « paid to patients 
particularly women at the tune of delivery 
and even supply of water is not adequate to 
meet the minimum demand during winter 
period ; and

(c) whether Government have appointed 
a Committee to go into th<* details and to 
attend to such complaints if so, the findings 
thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND IN THE MINISTRY OF 
WORKS AND HOUSING (PROF. D. P. 
GHATTOPADHYAYA) : (») At present
there are 580 beds in this Hocpttal and this 
it not sufficient to meet the demands of the 
ptfbiie. The guiding principle fc not to refute 
admission of any our requiring immediate 
medical care. Instructions have been issued 
not to pat more than one patient In one bed.

<b) No.

(c) On certain allegations received, the 
A4dUkMial Director Qoxtend of Health Services

tea been asked to conduct mi enquiry. Hit 
report has not yet been received.

Reqoeat from gtitet for J a m m e d  Q a o tm  
of FeitlUtMMrs

2027, SHRI NAWAL KISHORE 
SHARMA : Will the Minister of AURICUL* 
TORE be pleased to state ;

(a) the names of the States who have raq» 
uested the Central Government to increase 
their quota of fertiliser* ;

(b> the extent to which the Government 
propose to increase their quota of fertilisers j 
State-wise ; anJ

(c) the time by which the increased fmi> 
lisers will be supplied Statr.wise ?

THE MINISTER OF STATE IN THE 
MINISTRY O f AGRICULTURE (SHRI 
ANNASAHKB P. SHINDE) : (•) Thr quar­
terly allotments of Pool fettlliser for the Jwly- 
September quarter were uancd in July 72 after 
uking into account the requirements of difTo 
rent States for Khartf 71 the supplies already 
made in April-June 72 peril «d and the requite* 
mcntsof stock building for R4W 1 $72*73* 
After the issue of quarterly allotment, requests 
for enhancement ha\ e been received from 
certain States on various grounds including 
the need for the Pawl making g***d alleged 
shortages in the promised supplies by dome*. 
tie manufacturers. These Sutcs arc Punjab, 
Maharashtra. Madhya Pradesh, West Bengal, 
HimacUai Pradesh, and Pondicherry.

(b> and to . The matter i* proposed to 
be reviewed in all its aspects including latest 
maids and needs of consumption and the 
availability of domestic and imported ferti­
liser** in the Zonal Conferences schrdtilrd to 
be held in Septemher*Qaoiiar 1972 andnd t̂tot* 
meats in Pool Allotments and supplies will bo 
made in the light of that review.

Coastnsctlon of Road coonmiag N*w
m m  with Old M M

202a SHRI NAWAL KJLSHORE 
SHARMA i WiU (he Minister of WORKS 
AND HOUSING be pk*ied to slate t

(a) the starting, termination and t»ew
alignment to be provided between New Delhi 
and Old Delhi by read through the New 
Delhi Muuicip*! CSommittee iwsw tmil<i|wg 
under construction j

(b) the time by whfch the Contruakm  
of iheroad istoccmsntoce*




